
ORISSA HIGH COURT

FILING REPORT AS ON :20/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0007585/2020 RASMIRANJAN MOHAPATRA BASANTA KU. DAS SIMULIA /175 /2017

VS VS ()

STATE OF ODISHA //

2 BLAPL/0007586/2020 BALARAM @ BALIA @ SATYA RANJAN SETHYPRABIR KUMAR RAY NIHALPRASAD /22 /2019

VS VS ()

STATE OF ODISHA //

3 BLAPL/0007587/2020 LAXMIDHAR MAJHI UDIT RANJAN JENA SORO /179 /2020

VS VS ()

STATE OF ODISHA //

4 BLAPL/0007588/2020 DIPAK KUMAR SETHI PRAMODA KUMAR MISHRA PATTAMUNDAI /37 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0007589/2020 PINTU SETHI JYOTIRMAYA SAHOO BERHAMPUR SADAR /191 /2020

VS VS ()

STATE OF ODISHA //

6 BLAPL/0007590/2020 RAKESH DIGAL @ BABULU SOUBHAGYA KUMAR DASH PHIRINGIA /75 /2020

VS VS ()

STATE OF ODISHA //

7 BLAPL/0007591/2020 MAMUN @ SRASTHA ROUTRAY SANGRAM KESHARI ROUT BALIANTA P.S. /148 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0007592/2020 BANOJ BEHERA ASHOK SAHOO HARABHANGA /123 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0007593/2020 SUBASH MOHANTY SUJIT KUMAR PATTNAIK BADABAZAR /121 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0007594/2020 SABYASACHI PANDA CHITTARANJAN PATTNAIK ADVA /38 /1999

VS VS ()

STATE OF ODISHA //

11 BLAPL/0007595/2020 SIYARAM SHARMA KOUSIK ANANDA GURU KASINAGAR /72 /2020

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0007596/2020 DIPUN BEHERA SHASHANKA SEKHAR PATRA KRUSHNA PRASAD /132 /2020

VS VS ()

STATE OF ODISHA //

13 BLAPL/0007597/2020 DILLIP KUMAR CHHOTRAY SIDDHARTH PRASAD MISHRA JANKIA P.S. /83 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0007598/2020 SAMBHUNATH @ SOMANATH SAHU PARTHA SARATHI NAYAK CHHENDIPADA /252 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0007599/2020 MIRZA TULU BAIG DEEPAK KUMAR DAS NIMAPADA /220 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0007600/2020 BHADRA KERKETTA SUSIL KUMAR PATTNAIK CHANDIPOSH PS /43 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0007601/2020 RAMANATH @ RAMAKANTA KHAIRA SMRUTI RANJAN MOHAPATRA KOMNA PS /201 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0007602/2020 KUSTAM TOPPO SUSIL KUMAR PATTNAIK CHANDIPOSH PS /43 /2019

VS VS ()

STATE OF ODISHA //

19 BLAPL/0007603/2020 PRAFULLA CHANDRA PRADHAN MAHES DAS BAIDYANATHPUR /175 /2018

VS VS ()

STATE OF ODISHA //

20 BLAPL/0007604/2020 DHARMENDRA AHIR @ ROHIT AHIR SMRUTI RANJAN MOHAPATRA KOMNA PS /201 /2020

VS VS ()

STATE OF ODISHA //

21 BLAPL/0007605/2020 BUDU JHODIA B.R.TRIPATHY ANDIRAKANCHA /68 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0007606/2020 CHAGALA @ DIBYARANJAN MOHANTY SATYA RANJAN MULIA JAGATPUR /391 /2020

VS VS ()

STATE OF ODISHA //

23 BLAPL/0007607/2020 JAGANNATH @ JARMAN NAIK N.R.ROUT BARIA /62 /2020
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0007608/2020 ROHOT @ ROHIT GOP SUSHIT KUMAR NAYAK ADVA /62 /2020

VS VS ()

STATE OF ODISHA //

25 BLAPL/0007609/2020 CHITTARANJAN KHILAR PRASANNA KU. PANDA-3 KHANTAPADA /10 /2016

VS VS ()

STATE OF ODISHA //

26 BLAPL/0007610/2020 MARKAND NAIK SMRUTI RANJAN MOHAPATRA JEYPORE TOWN /148 /2019

VS VS ()

STATE OF ODISHA //

27 BLAPL/0007611/2020 BIDYADHAR RANDHARI SURYAKANTA DWIBEDI KOSAGUMUDA /85 /2020

VS VS ()

STATE OF ODISHA //

28 BLAPL/0007612/2020 CHANDAL SUKRI B.S.DASPARIDA JEYPORE SADAR /160 /2020

VS VS ()

STATE OF ODISHA //

29 BLAPL/0007613/2020 BASANTA BIRA SOMANATH SATAPATHY ADVA /61 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0007614/2020 KRUSHNA CHANDRA NAYAK @ NAIK DEVASHIS PANDA CHATRAPUR /131 /2017

VS VS ()

STATE OF ODISHA //

31 BLAPL/0007615/2020 BARUNA BHOI ARUN KUMAR BUDHIA SUNDARGARH TOWN /251 /2018

VS VS ()

STATE OF ODISHA //

32 BLAPL/0007616/2020 PRASANNA NAIK @ LEDENG PARTHA SARATHI DAS TELKOI /16 /2020

VS VS ()

STATE OF ODISHA //

33 BLAPL/0007617/2020 NIRANJAN BAGH TRILOCHAN NANDA PAPADAHANDI /88 /2020

VS VS ()

STATE OF ODISHA //

34 BLAPL/0007618/2020 JALEN BAGE @ BARLA TRILOCHAN NANDA CHARMAL /108 /2020

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0007619/2020 KUNA SUNANI @ HARIJAN @ SUNA B.R.TRIPAHTY JHARIGAM /95 /2020

VS VS ()

STATE OF ODISHA //

36 BLAPL/0007620/2020 DEBASIS SAHU SOUBHAGYA KUMAR DASH PHIRINGIA /73 /2020

VS VS ()

STATE OF ODISHA //

37 BLAPL/0007621/2020 PREMANANDA DIGAL MANOJ KUMAR PANDA RAIKIA /59 /2020

VS VS ()

STATE OF ODISHA //

38 BLAPL/0007622/2020 LALU MAJHI S.K.DWIBEDI BELPARA /234 /2019

VS VS ()

STATE OF ODISHA //

39 BLAPL/0007623/2020 GAJINDRA KUMAR SUSANTA KUMAR TRIPATHY SINDHIKELA PS /99 /2019

VS VS ()

STATE OF ODISHA //

40 BLAPL/0007624/2020 DHOD @ MOHAN PAHARIA SUSANTA KUMAR TRIPATHY BODEN /42 /2013

VS VS ()

STATE OF ODISHA //

41 BLAPL/0007625/2020 PARADESI SWAIN AMULYA RATNA PANDA BADAGADA /169 /2020

VS VS ()

STATE OF ODISHA //

42 BLAPL/0007626/2020 BAPUNI @ RAMESH CHANDRA SATAPATHY SUSANTA KUMAR BARAL GURUDIJHATIA /76 /2020

VS VS ()

STATE OF ODISHA //

43 BLAPL/0007627/2020 RUPESH SINGH BESRA AMULYA RATNA PANDA GOCHHAPADA /42 /2019

VS VS ()

STATE OF ODISHA //

44 BLAPL/0007628/2020 JITENDRA BEHERA @ JITU S.K.BHANJADEO KHURDA P.S. /413 /2017

VS VS ()

STATE OF ODISHA //

45 BLAPL/0007629/2020 BABLU NAG SARATHI JYOTI MOHANTY BHATILI /77 /2018

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0007630/2020 SK. ASIF @ BANU DEBENDRA NARAYAN PATTNAIK KHURDA SADAR /163 /2020

VS VS ()

STATE OF ODISHA //

47 BLAPL/0007631/2020 LALIT NAYAK MANAS CHAND AMPANI /78 /2020

VS VS ()

STATE OF ODISHA //

48 BLAPL/0007632/2020 PRASANT KUMAR MALLIK SANJIT MISHRA  / /0

VS VS ()

STATE OF ODISHA //

49 BLAPL/0007633/2020 ROHIT JAGAT PANCHANAN PANIGRAHI BODEN /105 /2020

VS VS ()

STATE OF ODISHA //

50 BLAPL/0007634/2020 PADAMANAVA PRADHAN @ BANTI SASIM AJITAV PATTNAIK KHURDA P.S. /313 /2020

VS VS ()

STATE OF ODISHA //

51 BLAPL/0007635/2020 GEDELA MANIKANTA @ G. MANIKANTA S.S.RAY -2 KASINAGAR /59 /2020

VS VS ()

STATE OF ODISHA //

52 BLAPL/0007636/2020 KRISHNA KUMAR SINGH @ KRISHAN SINGH SUBASH CHANDRA MOHANTY PLANTSITE /387 /2019

VS VS ()

STATE OF ODISHA //

53 BLAPL/0007637/2020 SRIDHAR NAYAK AMULYA RATNA PANDA JALESWAR /69 /2020

VS VS ()

STATE OF ODISHA //

54 BLAPL/0007638/2020 DEBASIS MOHANTY @ AJU AMULYA RATNA PANDA JALESWAR /69 /2020

VS VS ()

STATE OF ODISHA //

55 BLAPL/0007639/2020 DAMU BHOI PANCHANAN PANIGRAHI SEMILLIGUDA /79 /2020

VS VS ()

STATE OF ODISHA //

56 BLAPL/0007640/2020 MAKARA @ PRAKASH MALLICK SATYA PREMA MOHANTY CHOUDWAR /446 /2020

VS VS ()

STATE OF ODISHA //

57 BLAPL/0007641/2020 GUGU @ SUBASIS KHUNTIA SUSHANTA KUMAR SAMANTARAY MADHUPATNA /114 /2020
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VS VS ()

STATE OF ODISHA //

58 BLAPL/0007642/2020 SHYAM BHOI PANCHANAN PANIGRAHI SEMILLIGUDA /79 /2020

VS VS ()

STATE OF ODISHA //

59 BLAPL/0007643/2020 SAMARA BHAJ TUKUNA KUMAR MISHRA MUDULIPODA /58 /2019

VS VS ()

STATE OF ODISHA //

60 BLAPL/0007644/2020 AJAYA MANDAL TUKUNA KUMAR MISHRA ORKEL /91 /2020

VS VS ()

STATE OF ODISHA //

61 BLAPL/0007645/2020 MADHAB DAS RANJIT KEHSARI RAY CUTTACK SADAR /359 /2015

VS VS ()

STATE OF ODISHA //

62 BLAPL/0007646/2020 DEEPAK BAIRAGI BISWARANJAN MAHARATHA MATHILI /125 /2020

VS VS ()

STATE OF ODISHA //

63 BLAPL/0007647/2020 SUJAN GAIN BISWARANJAN MAHARATHA MATHILI /106 /2020

VS VS ()

STATE OF ODISHA //

64 BLAPL/0007648/2020 SURAJ MANDAL BISWARANJAN MAHARATHA MATHILI /125 /2020

VS VS ()

STATE OF ODISHA //

65 CMAPL/0000242/2020 ABHIMANYU JENA SANJIB MOHANTY  / /

VS VS ()

JYOSTNA PANIGRAHI //

66 CMP/0000578/2020 MRUGARAJ PANDA MIRRA GHOSE  / /

VS VS ()

BAPI @ RUPAK KUMAR PANDA //

67 CMP/0000579/2020 MURALIDHAR SAMAL SARAJ MOHANTY  / /

VS VS ()

SARAT CHANDRA ROUT //

68 CMP/0000580/2020 NIRUPAMA RAUTRAY SHIB SHANKAR MOHANTY  / /

VS VS CIVIL JUDGE (SD),BHUBANESWAR(Khordha *)
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SWASTIK CONSTRUCTION CO.,OFFICE IA/0000001/2020

69 CMP/0000581/2020 NIRUPAMA RAUTRAY SHIB SHANKAR MOHANTY  / /

VS VS CIVIL JUDGE (SD),BHUBANESWAR(Khordha *)

SWASTIK CONSTRUCTION CO.,OFFICE IA/0000001/2020

70 CMP/0000582/2020 SAYAD SADIK HOSSEN J.PRADHAN  / /

VS VS ()

SUBENDHU BARIK //

71 CONTC/0004532/2020 BHAKTIPADA MAITY ADV  / /

VS VS ()

SOUMYASHRI PANIGRAHI //

72 CONTC/0004533/2020 AKSHAYA KUMAR SAHOO ADV  / /

VS VS ()

SASWAT MISHRA //

73 CONTC/0004534/2020 JEMA TOPPO ADV  / /

VS VS ()

PRADIPTA KUMAR MOHAPATRA //

74 CONTC/0004535/2020 SURESH CHANDRA SAHOO ADV  / /

VS VS ()

SASWAT MISHRA //

75 CONTC/0004536/2020 SIRISH CHANDRA MISHRA ADV  / /

VS VS ()

UMAKANTA TRIPATHY //

76 CONTC/0004537/2020 SRADHANJALI DUTTA ADV  / /

VS VS ()

AJAY KUMAR MOHAPATRA //

77 CONTC/0004538/2020 PRAVAKAR NAYAK ADV  / /

VS VS ()

SASWAT MISHRA //

78 CONTC/0004539/2020 SRIDHAR ROUT ADV  / /

VS VS ()

SATYABRATA SAHU //

79 CONTC/0004540/2020 CHANDAN KUMAR PANDA AJIT KUMAR SAHOO  / /

VS VS ()

ASHOK KUMAR DAS //
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80 CONTC/0004541/2020 RAGHU PRASAD JENA ADV  / /

VS VS ()

G.MATHIVATHANA //

81 CONTC/0004542/2020 SUPRIYA MISHRA ADV  / /

VS VS ()

SATYABRATA SAHU //

82 CONTC/0004543/2020 BANAMALI NAYAK JYOTIRMAYA GUPTA  / /

VS VS ()

PRADIP KUMAR DASH //

83 CONTC/0004544/2020 SUDHIR KUMAR NAHAK ADV  / /

VS VS ()

PRADIP KUMAR DASH //

84 CONTC/0004545/2020 TUNA PANDA ADV  / /

VS VS ()

PRADIP KUMAR DASH //

85 CONTC/0004546/2020 SUBASH CH.NAYAK ADV  / /

VS VS ()

PRADIP KUMAR DASH //

86 CONTC/0004547/2020 LAXMI KANTA SATPATHY ADV  / /

VS VS ()

SATYABRATA SAHOO //

87 CONTC/0004548/2020 PRABHASINI GOUDA ADV  / /

VS VS ()

PRADIP KUMAR DASH //

88 CONTC/0004549/2020 SHESADEBA CHHATAI ADV  / /

VS VS ()

PRADIP KUMAR DASH //

89 CONTC/0004550/2020 DEBENDRA KUMAR MALLIK ADV  / /

VS VS ()

SATYABRATA SAHOO //

90 CONTC/0004551/2020 MUKTIKANTA NAYAK ADV  / /

VS VS ()

PRADIP KUMAR DASH //

91 CONTC/0004552/2020 DEBA PRASAD MOHARANA ADV  / /
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VS VS ()

SATYABRATA SAHOO //

92 CONTC/0004553/2020 SURENDRA MAHAPATRA ADV  / /

VS VS ()

PRADIP KUMAR DASH //

93 CONTC/0004554/2020 BIKRAM KUMAR NAHAK ADV  / /

VS VS ()

PRADIP KUMAR DASH //

94 CONTC/0004555/2020 PRASANT KUMAR BARIK ADV  / /

VS VS ()

PRADIP KUMAR DASH //

95 CONTC/0004556/2020 PANCHANAN NAHAK ADV  / /

VS VS ()

PRADIP KUMAR DASH //

96 CONTC/0004557/2020 CHANDRA PRAVA BAISHNAB ADV  / /

VS VS ()

SWADHA DEV SINGH //

97 CONTC/0004558/2020 KABIRAJ GOUDA ADV  / /

VS VS ()

PRADIP KUMAR DASH //

98 CONTC/0004559/2020 BHASKAR BISOYI ADV  / /

VS VS ()

PRADIP KUMAR DASH //

99 CONTC/0004560/2020 UPENDRA PANDA ADV  / /

VS VS ()

PRADIP KUMAR DASH //

100 CONTC/0004561/2020 KRUSHNA CHANDRA SENAPATI ADV  / /

VS VS ()

PRADIP KUMAR DASH //

101 CONTC/0004562/2020 RAJENDRA KUMAR SAHU ADV  / /

VS VS ()

PRADIP KUMAR DASH //

102 CRLA/0000536/2020 BIBEK @ MD. SAHIL AHMAD BISWARANJAN DALAI KUTRA /11 /2020

VS VS ()
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STATE OF ODISHA //

103 CRLA/0000537/2020 SATRUPA MOHANTY TUSAR KUMAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //

104 CRLA/0000538/2020 TAPU @ CHINMAY SAHOO MANAS CHAND KALINGA NAGAR /107 /2020

VS VS ()

STATE OF ODISHA //

105 CRLA/0000539/2020 MANOJ KUMAR MAHANTY S.MOHAPATRA LALBAG /217 /2020

VS VS ()

STATE OF ODISHA //

106 CRLA/0000540/2020 UGRASEN NAYAK @ INGI PRASANNA KUMAR PANDA ASTARANGA /66 /2019

VS VS ()

STATE OF ODISHA //

107 CRLLP/0000023/2020 STATE OF ODISHA ADDL.GOVT,ADV MATHILI /106 /2015

VS VS ()

BISWANATH DASH //

108 CRLLP/0000024/2020 STATE OF ODISHA ADDL.GOVT.ADV PARLAKHEMUNDI /67 /2019

VS VS ()

BARIKA PRADHAN //

109 CRLMC/0001496/2020 DEBENDRA NATH RANA B.S.DASPARIDA JALESWAR /284 /2016

VS VS ()

STATE OF ODISHA //

110 CRLMC/0001497/2020 BAPINA DAS KHIROD K. ROUT CHANDABALI /165 /2018

VS VS ()

STATE OF ODISHA //

111 CRLMC/0001498/2020 PABITRA ROUTRAY DIPTI RANJAN BHOKTA LAXMISAGAR P.S. /202 /2017

VS VS ()

STATE OF ORISSA //

112 CRLMC/0001499/2020 RAJ NARAYAN RAY @ BAPU BIRANCHI NARAYAN RAY JAJPUR TOWN /36 /2010

VS VS ()

STATE OF ODISHA //

113 CRLMC/0001500/2020 SURYAMANI MOHANTY @ SUJAN @ SURYA SIBA PRASAD MISHRA CUTTACK SADAR /224 /2009

VS VS ()

STATE OF ORISSA //
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114 CRLMP/0001296/2020 K.DHANALAXMI SETHI PRASANTA KUMAR PANDA  / /0

VS VS ()

SUPERINTENDENT OF POLICE,BERHAMPUR //

115 CRLMP/0001297/2020 NARMADA SAHOO PARTHA SARATHI DAS  / /0

VS VS ()

SUPERINTENDENT OF POLICE,ROURKELA //

116 CRLMP/0001298/2020 MINA GOCHHAYAT KHIROD K.ROUT  / /0

VS VS ()

STATE OF ODISHA //

117 CRLMP/0001299/2020 GOPAL DAS PRASANNA KUMAR MISHRA PURI TOWN /250 /2007

VS VS ()

STATE OF ODISHA //

118 CRLMP/0001300/2020 JIBAN BISWAL @ SUBHAMJYOTI SAMANTARAYB.K.PARIDA-2 NAYAGARH /80 /2020

VS VS ()

STATE OF ODISHA //

119 CRLMP/0001301/2020 LOPAMUDRA SARANGI R.K.ROUTRAY  / /0

VS VS ()

STATE OF ODISHA //

120 CRLMP/0001302/2020 ABHISHEK PANDA B.M.SARANGI INDUSTRIAL /122 /2020

VS VS ()

SUPERINTENDENT,POLICE //

121 CRLMP/0001303/2020 NARAYAN DAS ANIRUDHA DAS PURIGHAT /202 /2020

VS VS ()

STATE OF ODISHA //

122 CRLMP/0001304/2020 PRAVAT KUMAR BEHERA JAYAKRISHNA MOHAPATRA BASUDEVPUR /25 /2020

VS VS ()

STATE OF ODISHA //

123 CRLMP/0001305/2020 MANAS KUMAR SETHI BIBHU PRASAD MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

124 CRLMP/0001306/2020 SURYAKANTI NAYAK B.R.TRIPATHY KHARABEL NAGAR P.S. /184 /2020

VS VS ()

STATE OF ODISHA //

125 CRLREV/0000418/2020 BHAGABAN ADA @ BAGARTY SUSANTA KUMAR TRIPATHY KHARIAR /156 /2014
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VS VS ()

STATE OF ODISHA //

126 LAA/0000022/2020 UNION OF INDIA PARESH KUMAR SAHOO  / /

VS VS ()

MOHAMMED HABIB //

127 LAA/0000023/2020 UNION OF INDIA PARESH KUMAR SAHOO  / /

VS VS ()

JABAT CHHATAR //

128 MACA/0000698/2020 GOBINDA DAS DHANANJAYA MUND  / /

VS VS ()

GAGAN SENAPATI //

129 MATA/0000099/2020 TRUPTIMAYEE SAHOO@CHINARA SAROJ KU.DASH  / /

VS VS ()

DHIREN KUMAR CHINNARA //

130 MATA/0000100/2020 SANTILATA MISHRA BISWESA KESHARI NANDA  / /

VS VS ()

RAJIB LOCHAN MISHRA //

131 RPFAM/0000120/2020 HIMANSU SEKHAR NAYAK MANORANJAN MISHRA  / /

VS VS ()

MANASWINI RAUT //

132 TRP(C)/0000172/2020 SAROJINI SETHY SATYABRATA DAS  / /

VS VS ()

MANOJ KUMAR SETHY //

133 TRP(C)/0000173/2020 BHAGYALAXMI TRIPATHY B.S.DASPARIDA  / /

VS VS ()

PRAKASH KUAMR SATPATHY //

134 WA/0000628/2020 STATE OF ODISHA ADDL.GOVT ADVOCATE  / /

VS VS ()

RAMAKANTA NAYAK //

135 WA/0000629/2020 SARASWATI SAHOO S.S.RAO  / /

VS VS ()

LIPIKA DASH //

136 WP(C)/0028479/2020 RAMESH PRADHAN K.K.BHUYAN  / /

VS VS ()
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STATE OF ODISHA //

137 WP(C)/0028480/2020 MADHABANANDA DAS SATYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

138 WP(C)/0028481/2020 MANASI DASH H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0028482/2020 DILLIP KUMAR SETHI SATYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

140 WP(C)/0028483/2020 BICHITRANANDA BEHERA SATYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

141 WP(C)/0028484/2020 APARAJITA PRIYADARSHINI DAS SATYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

142 WP(C)/0028485/2020 PRAKASH CHANDRA BEHERA SATYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

143 WP(C)/0028486/2020 DEEPAK KUMAR MOHANTY H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

144 WP(C)/0028487/2020 PAYIK SENTINELS PVT. LTD. DAYANANDA MOHAPATRA  / /

VS VS ()

THE ODISHA HYDRO POWER CORPORATION LTD. //

145 WP(C)/0028488/2020 BASUDEV NAYAK SATYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

146 WP(C)/0028489/2020 NALINEE PRAVA BISWAL SATYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0028490/2020 UMAKANTA BEHERA SATYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
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148 WP(C)/0028491/2020 PRABHAT KUMAR JENA SATYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0028492/2020 KAVERI BEHERA SATYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

150 WP(C)/0028493/2020 MIRA MOHANTY SATYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

151 WP(C)/0028494/2020 NAYANA DASH H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

152 WP(C)/0028495/2020 SATYA SADHAN BEHERA BISWABIHARI MOHANTY  / /

VS VS ()

CHAIRMAN OJEE-2020, JEE CELL, GANDAMUNDA //

153 WP(C)/0028496/2020 GITANJALI PRADHAN G.P.JENA  / /

VS VS ()

PRINCIPAL SECRETARY TO GOVT.HIGHER EDUCATION DEPARTMENT //

154 WP(C)/0028497/2020 MANOJ KUMAR PATTNAIK DEBENDRA KUMAR DWIBEDI  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY, TOURISM DEPT. BBSR //

155 WP(C)/0028498/2020 SANJAYA MUKHI SANJIB MOHANTY  / /

VS VS ()

GENERAL MANAGER, LIC OF INDIA //

156 WP(C)/0028499/2020 LALLU CHELAK TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0028500/2020 SUSHANT MINERALS PVT.LTD. SASWAT KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0028501/2020 SNEHA REKHA PADHI H.P.MOHANTY  / /

VS VS ()

REGIONAL TRANSPORT OFFICER //

159 WP(C)/0028502/2020 KHIMJI SUPER BIKES LLP M/S.LALIT  KUMAR MAHARANA  / /
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VS VS ()

THE REGISTERING AUTHORITY, ODISHA MOTOR VEHICLES DEPT. //

160 WP(C)/0028503/2020 IOTIVITY COMMUNICATIONS PVT.LTD. ANSHUMAN NAYAK  / /

VS VS ()

GOVT. OF ODISHA //

161 WP(C)/0028504/2020 BANSIDHAR ROUT P.K.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

162 WP(C)/0028505/2020 SAILENDRA NARAYAN MOHANTY L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0028506/2020 SUBALA KHANDAGIRI P.K.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0028507/2020 M/S. SAI SAMBHU INGRASTRUCTURE (P) LTD.PRABODHA CH. NAYAK  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0028508/2020 STEPHENSON HIAL L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0028509/2020 SURYA NARAYAN MISHRA SAROJ KUMAR PADHY  / /

VS VS ()

STATE OF ORISSA //

167 WP(C)/0028510/2020 TRIPATI PANDA L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0028511/2020 DHIRA BEJ BANABIHARI RAY  / /

VS VS ()

STATE OF ODISHA //

169 WP(C)/0028512/2020 SURESH CHANDRA BEHERA GYANA RANAJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0028513/2020 GOURAHARI PATRA DAYANANDA MOHAPATRA  / /

VS VS ()
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DEPUTY REGISTRAR //

171 WP(C)/0028514/2020 NARAYAN DAS UMESH CHANDRA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

172 WP(C)/0028515/2020 MADHUMITA PATRA SUDHANSHU SEKHAR PRATAP  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY, S AND ME DEPT. ODISHA //

173 WP(C)/0028516/2020 RAMAKANTA SATAPATHY DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

174 WP(C)/0028517/2020 SABITA KUMARI RAY SUDHANSHU SEKHAR PRATAP  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY, S AND ME DEPT. ODISHA //

175 WP(C)/0028518/2020 RAMAKANTA NAYAK SUDHANSHU SEKHAR PRATAP  / /

VS VS ()

UNION OF INDIA //

176 WP(C)/0028519/2020 RAMPRASAD BARIK MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0028520/2020 KARTIK KUMAR BARIK RAMDAS ACHARY  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0028521/2020 SUSANTA BARIK MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0028522/2020 CHITTA RANJAN MAJHI MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0028523/2020 SANJUKTA RAUT R.ACHARY  / /

VS VS ()

STATE OF ODISHA //

181 WP(C)/0028524/2020 DHANESWAR ROUT @ GOUD MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0028525/2020 DHUBI JANI MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0028526/2020 SAROJ KUMAR NAIK KAILASH CHANDRA SAHOO  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0028527/2020 DEBJIT NANDY AKSHAYA KUMAR PANDEY  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0028528/2020 SANTOSH KUMAR DAS AKSHAYA KUMAR PANDEY  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0028529/2020 MAMATA JENA KAILASH CHANDRA SAHOO  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0028530/2020 DAMODAR SAMAL BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0028531/2020 SHESADB BEHERA KAILASH CHANDRA SAHOO  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0028532/2020 MAHAR PRADHAN BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0028533/2020 SANJAY KUMAR NAIK KAILASH CHANDRA SAHOO  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0028534/2020 YAGNASENI PATEL PRADEEP KUMAR MOHAPATRA  / /

VS VS ()

THE GENERAL MANAGER, MAHANADI COAL FIELD LTD. //

192 WP(C)/0028535/2020 MAHESWAR BEHERA DILLIP KUMAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0028536/2020 ADVENT ENVIROCARE TECHNOLOGY PVT.LTD.PRADIPTA KUMAR MOHANTY  / /
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VS VS ()

Steel Authority Of India Ltd.ROURKELA //

194 WP(C)/0028537/2020 LINGARAJ PRADHAN DILIP KUMAR SAHU  / /

VS VS ()

CHAIRMAN-CUM-MANAGING DIRECTOR, MAHANADI COAL FIELDS LIMITED //

195 WP(C)/0028538/2020 RUSI SAHU DILIP KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0028539/2020 PADMA PRADHAN KALPATARU MISHRA  / /

VS VS ()

ORISSA FOREST DEVELOPMENT CORPORATION, KHURDA //

197 WP(C)/0028540/2020 SUSANTA KUMAR SWAIN AJAYA KUMAR PRADHAN  / /

VS VS ()

STATE OF ORISSA //

198 WP(C)/0028541/2020 CHAITANYA MALLIK G.CHAITANYA  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0028542/2020 MARKANDESWAR BISHI RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0028543/2020 SHYAM SUNDAR GUIN S.K.RAY  / /

VS VS ()

COMMISSIONER OF LAND RECORDS AND SETTLEMENT, ORISSA, CUTTACK //

201 WP(C)/0028544/2020 BHAGIRATHI NAYAK AKSHYANGSHU SEKHAR NANDY  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0028545/2020 SNEHALATA MOHANTY D.B.DAS  / /

VS VS ()

STATE OF ODISHA //

203 WP(C)/0028546/2020 SACHIN DALMIA KOUSIK ANANDA GURU  / /

VS VS ()

SONALI PRADHAN //

204 WP(C)/0028547/2020 RAJIB MAJHI S.K.JOSHI  / /

VS VS ()
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STATE OF ODISHA //

205 WP(C)/0028548/2020 SUKADEV PANDA PIYUSH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0028549/2020 JHARANI PARABHUE SUSHANTA KUMAR JOSHI  / /

VS VS ()

STATE OF ODISHA //

207 WP(C)/0028550/2020 PREMA HARIJAN @ ADABANG SUSHANTA KUMAR JOSHI  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0028551/2020 RAJENDRA PARABHUE SUSHANTA KUMAR JOSHI  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0028552/2020 LUCKY COLLEGE OF PHARMACEUTICAL SCIENCEJ.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0028553/2020 SASMITA DAS BAIJAYANTI MOHANTY  / /

VS VS ()

REGIONAL MANAGER/ASSISTANT REGIONAL MANAGER REGIONAL OFFICE, BANK OF BARODA,BBSR//

211 WP(C)/0028554/2020 ARUN KUMAR PATEL AMIT KUMAR SAA  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0028555/2020 RABINDRA KUMAR DAS TUSHAR KANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0028556/2020 PHANINDRA KUMAR MISHRA SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0028557/2020 SARITA DAS DEBASIS TRIPATHY  / /

VS VS ()

BIKASH MOHANTY //

215 WP(C)/0028558/2020 SANJUKTA SAHOO TUSHAR KANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0028559/2020 KULAMANI BEHERA GOPINATHA MISHRA  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0028560/2020 SATISH SETHI SRIDHAR RATH  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0028561/2020 PARAMANANDA SADANGI BANAMALI SAHOO (I)  / /

VS VS ()

MANAGING DIRECTOR, ANDHRA PRADESH POWER GENERATION CORPORATION LTD. //

219 WP(C)/0028562/2020 BISWAJIT PRUSTY ANJAN PATNAIK  / /

VS VS ()

SECRETARY, BOARD OF SECONDARY EDUCATION //

220 WP(C)/0028563/2020 KUNJA BIHARI SAHOO K.N.DAS  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0028564/2020 MANU DEHURY BASUDEV BARIK  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0028565/2020 LOCHAN BARIK BASUDEV BARIK  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0028566/2020 MAHINDRA AND MAHINDRA FINANCIAL SERVICES LTD.JAYDEEP PAL  / /

VS VS ()

STATE TRANSPORT AUTHORITY, ODISHA //

224 WP(C)/0028567/2020 SANJAYA KUMAR MAHALIK @ SANJAYA MAHALIKAMIT KUMAR NATH  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0028568/2020 MAHENDRA PATRA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0028569/2020 MD.ANWAR RAJIV KU MAHANTA  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0028570/2020 PURNA CHANDRA SAHOO PRAVASH CH.JENA  / /
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VS VS ()

COLLECTOR, NAYAGARH //

228 WP(C)/0028571/2020 MAHENDRA KUMAR JENA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

UNION OF INDIA //

229 WP(C)/0028572/2020 BRAJA KISHORE SAHOO SAPAN KUMAR PAL  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0028573/2020 CHITTA RANJAN ROUTRAY SAPAN KUMAR PAL  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0028574/2020 RAGHUMANI SETHI P.K.MOHANTY  / /

VS VS ()

REGIONAL DIRECTOR, RESERVE BANK OF INDIA, BBSR //

232 WP(C)/0028575/2020 ANUPAMA MOHANTY SAPAN KUMAR PAL  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0028576/2020 KARTICK CHANDRA PATRA SAPAN KUMAR PAL  / /

VS VS ()

STATE OF ODISHA //

234 WP(C)/0028577/2020 PURNA CHANDRA DORA ANTARYAMI SWAIN  / /

VS VS ()

COLLECTOR, NAYAGARH //

235 WP(C)/0028578/2020 TUKUNA PATRA SIBA PRASAD MISHRA  / /

VS VS ()

THE SENIOR DIVISIONAL MANAGER //

236 WP(C)/0028579/2020 ARUN KUMAR SETHI NIKUNJA KUMAR ROUT  / /

VS VS ()

SCHOOL AND MASS EDUCATION DEPT, KHURDA //

237 WP(C)/0028580/2020 ALOK CHANDRA MISHRA SIDHESWAR MALLIK  / /

VS VS ()

ORISSA PUBLIC SERVICE COMMISSION, CUTTACK //

238 WP(C)/0028581/2020 JAYANTA KUMAR OJHA B.S.TRIPATHY-1  / /

VS VS ()
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CUTTACK CENTRAL CO-OPERATIVE BANK LTD. //

239 WP(C)/0028582/2020 RAJENDRA KUMAR PRADHAN SURYAKANTA DASMOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

240 WP(C)/0028583/2020 SURESH JENA SURYAKANTA DASMOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0028584/2020 SARBESWAR BEHERA RANJIT MOHANTY  / /

VS VS ()

DISTRICT JUDGE, JAJPUR //

242 WP(C)/0028585/2020 DEEPAK KUMAR MOHANTY SAGARIKA SAHOO  / /

VS VS ()

DISTRICT LABOUR OFFICER, JAGATSINGHPUR //

243 WP(C)/0028586/2020 TILATAMA SETHI B.DASH  / /

VS VS ()

STATE OF ODISHA //

244 WP(C)/0028587/2020 GAJENDRA SA PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0028588/2020 BASANTILATA SETHI B.DASH  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0028589/2020 SULOCHANA GUIN B.DASH  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0028590/2020 BIJAYA KUMAR BEHERA B.DASH  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0028591/2020 AJIT KUMAR ROUTRAY RANJAN KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0028592/2020 JADUNATH BEHERA B.DASH  / /

VS VS ()

STATE OF ODISHA //
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250 WP(C)/0028593/2020 NIRMALA SETHI B.DASH  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0028594/2020 BEDAMATI DAS ASIT KUMAR JENA  / /

VS VS ()

STATE OF ODISHA //

252 WP(C)/0028595/2020 HARI SETHI B.DASH  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0028596/2020 DIPU SINGH B.DASH  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0028597/2020 CMEC CONSULTING ENGINEERS ANSHURAM MISHRA  / /

VS VS ()

UNION OF INDIA //

255 WP(C)/0028598/2020 BULA SING B.DASH  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0028599/2020 MAMATA MOHAPATRA PRATAP @ P.K.MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

257 WP(C)/0028600/2020 CHANDIRAM NAIK SARATHI JYOTI MOHANTY  / /

VS VS ()

BRANCH MANAGER, LIC OF INDIA, BARGARH //

258 WP(C)/0028601/2020 CHATRUBHUJA BEHERA B.K.MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

259 WP(C)/0028602/2020 ALOK KUMAR MISHRA SARATHI JYOTI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0028603/2020 RAJENDRA KUMAR MAHARANA SUBRAT MISHRA  / /

VS VS ()

STATE OF ORISSA //

261 WP(C)/0028604/2020 MAHENDRA KUMAR BEHERA PARTHA SARATHI DAS  / /
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VS VS ()

DEPUTY REGISTRAR OF COOPERATIVE SOCIETIES, KEONJHAR //

262 WP(C)/0028605/2020 JITENDRA KUMAR CHOUDHURY HARA PRASAD RATH  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0028606/2020 KANHEI CHARAN PAHI PRASANTA KUMAR JENA  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0028607/2020 RABINDRA KAR A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0028608/2020 BHARAT CHANDRA PATRI A.K.MOHANTY-B  / /

VS VS ()

STATE OF ODISHA //

266 WP(C)/0028609/2020 RAMTAR SHARMA MANAS CHAND  / /

VS VS ()

TAHASILDAR, KEONJHAR //

267 WP(C)/0028610/2020 AKHILA KUMAR BISWAL A.K.MOHANTY-B  / /

VS VS ()

STATE OF ODISHA //

268 WP(C)/0028611/2020 DHRUBA CHARAN NAYAK SUMANTA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0028612/2020 GARGEE RATH DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ORISSA //

270 WP(C)/0028613/2020 RIMA BANCHHOR DINESH KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0028614/2020 SMRUTIKANA SARKAR K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0028615/2020 PARBATI NAYAK S.K.NAYAK-2  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0028616/2020 BIDYADHAR DAS S.K.NAYAK-2  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0028617/2020 LASMI SAHU S.DAS  / /

VS VS ()

DEPUTY REGISTRAR, ORISSA ADMINISTRATIVE TRIBUNAL,CUTTACK //

275 WP(C)/0028618/2020 ANIRUDHHA DASH SURYAKANTA DASH  / /

VS VS ()

THE DISTRICT JUDGE, JAGATSIGHPUR //

276 WP(C)/0028619/2020 NIBEDITA PATRO S.DAS  / /

VS VS ()

DEPUTY REGISTRAR, ORISSA ADMINISTRATIVE TRIBUNAL, CUTTACK //

277 WP(C)/0028620/2020 ABHIMANYU AICH ALOK KUMAR DAS  / /

VS VS ()

THE STATE OF ORISSA //

278 WP(C)/0028621/2020 SHREE SHREE DADHIBAMAN JEW TEMPLE, CUTTACKTUSAR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0028622/2020 JUGAL KISHORE SAHOO SRIKANTA KUMAR NATH  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0028623/2020 RAMANANDA SRICHANDAN TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0028624/2020 SUDARSAN PRADHAN GOPINATH MISHRA  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0028625/2020 NRUSINGHA CHARAN MALIK AKSHAYA KUAMR PANDEY  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0028626/2020 RADHAMANI DIBYA GOPINATH MISHRA  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0028627/2020 AKSHAYA KUMAR MAHAKUD SURENDRA KU. GARTIA  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0028628/2020 SIBA BARIK NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0028629/2020 KALINGA PUBLISHERS AND BOOKSELLERS ASSOCIATION, CUTTACKDEBENDRA DHAR  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0028630/2020 RADHA MOHAN MOHAPATRA A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0028631/2020 GOLEKHA BISWAL SUBRATA MISHRA  / /

VS VS ()

COMMISSIONER LAND RECORDS AND SETTLEMENT, BOARD OF REVENUE,ODISHA, CUTTACK //

289 WP(C)/0028632/2020 UTKAL PARYATAN NIGAM EMPLOYEES ASSOCIATIONM.M.PATNAIK  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0028633/2020 ASHOK KUMAR SAMAL SHUBHENDU KUMAR PARIDA  / /

VS VS ()

UNION OF INDIA //

291 WP(C)/0028634/2020 BHAJAMAN MALLIK SUBRATA PANDA  / /

VS VS ()

THE COLLECTOR OF DHENKANAL //

292 WP(C)/0028635/2020 SUKANTA MALLICK SATYA NARAYAN MISHRA-4  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0028636/2020 NIRJHARINI NANDA BRAHMACHARI PRAVASH CH. JENA  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0028637/2020 PURANDAR MAHANANDA SISIR KUMAR PUROHIT  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0028638/2020 UNION OF INDIA SANJIB SWAIN  / /
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VS VS ()

BIBHUPADA DASH //

296 WP(C)/0028639/2020 JYOTSNARANI SARANGI AKSHAYA KUMAR PANDEY  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0028640/2020 POTAYANI MOHANTA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0028641/2020 BASANTI MAJHEE KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0028642/2020 GAYATRI PARIDA AMIT KUMAR NATH  / /

VS VS ()

SECRETARY LOKAYUKTA ORISSA, BBSR //

300 WP(C)/0028643/2020 NATABAR MAHANTA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0028644/2020 DEBAKI MOHANTA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0028645/2020 LOKANATH NAIK KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0028646/2020 RUDRA NARYAN MOHANTA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0028647/2020 SANKARSHAN MUNDA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0028648/2020 SUSHIL KUMAR MAHANTA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0028649/2020 BIJAY KUMAR MISHRA KAUSHIK SWAIN  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0028650/2020 SATYABRATA MISHRA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0028651/2020 RAM PAPPARNA SRINIBAS RAMANUJ DAS DINESH KUMAR MOHANTY  / /

VS VS ()

RAMA CHANDRA SWAMY CHARITABLE TRUST, PURI //

309 WP(C)/0028652/2020 KAMALAKANTA MAHANTA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

310 WP(C)/0028653/2020 DAMAYANTI MAHANTA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

311 WP(C)/0028654/2020 BHAGYABATI SAHOO KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0028655/2020 ISWAR CHANDRA SETHY KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

313 WP(C)/0028656/2020 GOBARDHAN NAYAK ALEKH CHANDRA MOHANTY  / /

VS VS ()

REGSITRAR, ORISSA HIGH COURT, CUTTACK //

314 WP(C)/0028657/2020 PADMINI MOHANTA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0028658/2020 SURENDRA BARIK DEEPAK KUMAR MOHAPATRA  / /

VS VS ()

COLLECTOR, KEONJHAR //

316 WP(C)/0028659/2020 DEVADATTA SUBUDHI SANGRAM JENA  / /

VS VS ()

STATE OF ODISHA //

317 WP(C)/0028660/2020 GOURANGA CHARAN PRADHAN KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0028661/2020 PRASAN KUMAR PARIDA PAMI RATH  / /

VS VS ()

ORISSA STATE AGRICULTURE AND MARKETING BOARD, BBSR //

319 WP(C)/0028662/2020 JENAMANI MAHANTA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0028663/2020 HARE KRUSHNA MOHANTA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

321 WP(C)/0028664/2020 RAMESH CHANDRA MAHANTA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

322 WP(C)/0028665/2020 BINAPANI MAHANTA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

323 WP(C)/0028666/2020 SANTANU NAIK KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

324 WP(C)/0028667/2020 KEDAR NATH PATNAIK K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0028668/2020 D.K.GUPTA AND CO. NIHAR RANJAN ROUT  / /

VS VS ()

DIVISIONAL ENGINEER(CENTRAL), EAST COAST RAILWAY //

326 WP(C)/0028669/2020 KABULI CHARAN NATH K.K.SWAIN  / /

VS VS ()

J.R.KHUNTIA //

327 WP(C)/0028670/2020 PRADEEP KUMAR BHATTAMISYA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

328 WP(C)/0028671/2020 DURGA MADHABA SHADANGI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0028672/2020 PRASANTA PARIDA Braja Mohan Sarangi  / /
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VS VS ()

REGIONAL TRANSPORT OFFICER, CHADIKHOLE //

330 WP(C)/0028673/2020 TANKA MAJHI PRASANTA KUMAR NANDA  / /

VS VS ()

DISTRICT MAGISTRATE-CUM-COLLECTOR, KORAPUT //

331 WP(C)/0028674/2020 SK.TOFFANI Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, CHADIKHOLE, JAJPUR //

332 WP(C)/0028675/2020 SK.TOFFANI Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, CHADIKHOLE, JAJPUR //

333 WP(C)/0028676/2020 KHATIBUR REHMAN Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, CHADIKHOLE, JAJPUR //

334 WP(C)/0028677/2020 SK.TOFFANI Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, CHADIKHOLE, JAJPUR //

335 WP(C)/0028678/2020 PRADIP KUMAR BAL DAYANANDA MOHAPATRA  / /

VS VS ()

STATE ELECTION COMMISSION ODISHA, BBSR //

336 WP(C)/0028679/2020 PANKAJINI SAHOO Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, KEONJHAR //

337 WP(C)/0028680/2020 SMRUTI RANJAN SAHOO Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, KEONJHAR //

338 WP(C)/0028681/2020 SUDHAKAR PATRA Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, CHADIKHOLE, JAJPUR //

339 WP(C)/0028682/2020 PANKAJINI SAHOO Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, KEONJHAR //

340 WP(C)/0028683/2020 SMRUTI RANJAN SAHOO Braja Mohan Sarangi  / /

VS VS ()
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REGIONAL TRANSPORT OFFICER, KEONJHAR //

341 WP(C)/0028684/2020 SMRUTI RANJAN SAHOO Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, KEONJHAR //

342 WP(C)/0028685/2020 SMRUTI RANJAN SAHOO Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, KEONJHAR //

343 WP(C)/0028686/2020 SMRUTI RANJAN SAHOO Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, KEONJHAR //

344 WP(C)/0028687/2020 SMRUTI RANJAN SAHOO Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, KEONJHAR //

345 WP(C)/0028688/2020 ALOK MOHANTY Braja Mohan Sarangi  / /

VS VS ()

REGIONAL MANAGER, RESERVE BANK OF INDIA //

346 WP(C)/0028689/2020 ALOK MOHANTY Braja Mohan Sarangi  / /

VS VS ()

REGIONAL MANAGER, RESERVE BANK OF INDIA //

347 WP(C)/0028690/2020 BIJAYA KUMAR BARAL Braja Mohan Sarangi  / /

VS VS ()

REGIONAL MANAGER, RESERVE BANK OF INDIA //

348 WPCRL/0000110/2020 BILASH PANDA AKSHAYA KUMAR NAYAK  / /0

VS VS ()

STATE OF ODISHA //

349 WPCRL/0000111/2020 SARMISTHA SAMANTARAY S.K.BHANJADEO  / /0

VS VS ()

STATE OF ODISHA //

350 ABLAPL/0012948/2020 SATYABADI SAHOO @ SUNIL BISWARANJAN SWAIN BANKI /243 /2017

VS VS ()

STATE OF ODISHA //

351 ABLAPL/0012949/2020 NILAMBAR PADHY PRASANTA KUMAR PANDA NUAGAM (PATRAPUR) /219 /2020

VS VS ()

STATE OF ODISHA //
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352 ABLAPL/0012950/2020 SWETA PADMA SAHOO @ PHAKU B.K.SAHOO CHANDAPUR /100 /2019

VS VS ()

STATE OF ODISHA //

353 ABLAPL/0012951/2020 SIBASANKAR CHHATOI BIJAYA KUMAR MISHRA BADAGADA /221 /2020

VS VS ()

STATE OF ODISHA //

354 ABLAPL/0012952/2020 NIRAKARA PATRA ABHIJIT DAS NAIKANI-DIHI /124 /2020

VS VS ()

STATE OF ODISHA //

355 ABLAPL/0012953/2020 KHAGA @ KHAGESWAR JENA UDIT RANJAN JENA TIHIDI /384 /2020

VS VS ()

STATE OF ODISHA //

356 ABLAPL/0012954/2020 SRIKANTA SAHOO P.K.NAYAK PATTAMUNDAI /383 /2020

VS VS ()

STATE OF ODISHA //

357 ABLAPL/0012955/2020 PRATAP JOGI @ PRATAP KUMAR JOGI BIRAJA PRASANNA DAS GUNUPUR /179 /2020

VS VS ()

STATE OF ODISHA //

358 ABLAPL/0012956/2020 KARTIK CHANDRA SINGH @ ANANTA KUMAR SINGHPRAVASH CH. JENA  / /0

VS VS ()

STATE OF ODISHA //

359 ABLAPL/0012957/2020 ADITYA MALIK @ JIBAN ABHIJIT DAS BHADRAK RURAL /598 /2020

VS VS ()

STATE OF ODISHA //

360 ABLAPL/0012958/2020 BANA BIHARI BERA PRAVASH CH. JENA  / /0

VS VS ()

STATE OF ODISHA //

361 ABLAPL/0012959/2020 BASANTI SUNDARAY @ BASANTILATA SUNDARAYPRAVASH CH. JENA  / /0

VS VS ()

STATE OF ODISHA //

362 ABLAPL/0012960/2020 SANJAY KUMAR AGRAWAL PRABODHA CH. NAYAK  / /0

VS VS ()

STATE OF ODISHA //

363 ABLAPL/0012961/2020 BIJAY KUMAR BEHERA @ TEMPUA PRAVASH CH JENA BHOGRAI /187 /2020
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VS VS ()

STATE OF ODISHA //

364 ABLAPL/0012962/2020 RAMA MURMU PRAVASH CH JENA RAIBANIA /55 /2020

VS VS ()

STATE OF ODISHA //

365 ABLAPL/0012963/2020 SAUMYA KANTA SATAPATHY DURLLABHA RANJAN MISHRA HIRAKUD /234 /2020

VS VS ()

STATE OF ODISHA //

366 ABLAPL/0012964/2020 MADHAB DAS @ MADHA DAS DEEPAK KU SAHOO KENDRAPARA /162 /2020

VS VS ()

STATE OF ODISHA //

367 ABLAPL/0012965/2020 SK. FAYAZ BUX @ BASA A.C.NAYAK DARGHA BAZAR /111 /2020

VS VS ()

STATE OF ODISHA //

368 ABLAPL/0012966/2020 NARAYAN BISWAL AJAYA NAYAK SIMULIA /73 /2006

VS VS ()

STATE OF ODISHA //

369 ABLAPL/0012967/2020 AJAYA KUMAR JENA @ AJU SANGRAM KESHARI ROUT BONTH /49 /2020

VS VS ()

STATE OF ODISHA //

370 ABLAPL/0012968/2020 SAMIR KUMAR PANDA @ SAMEER KUMAR PANDAJYOTIRMAYA SAHOO BUGUDA /137 /2007

VS VS ()

STATE OF ODISHA //

371 ABLAPL/0012969/2020 MALIA PRADHAN UDIT RANJAN JENA BAUNISUNI /133 /2017

VS VS ()

STATE OF ODISHA //

372 ABLAPL/0012970/2020 SAMIRA NAYAK DEEPAK KU SAHOO PATKURA /211 /2020

VS VS ()

STATE OF ODISHA //

373 ABLAPL/0012971/2020 PRADIP KUMAR SWAIN @ PRADIP SWAIN @ PRADEEP SWAINB.K.RAJ PATKURA /245 /2020

VS VS ()

STATE OF ODISHA //

374 ABLAPL/0012972/2020 ASHIS @ MADHUSUDAN GIRI PRAVASH CH JENA JALESWAR /328 /2020

VS VS ()
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STATE OF ODISHA //

375 ABLAPL/0012973/2020 ANIL KUMAR NATH DURLLABHA RANJAN MISHRA HIRAKUD /234 /2020

VS VS ()

STATE OF ODISHA //

376 ABLAPL/0012974/2020 PABITRA ROUTRAY DIPTI RAJAN BHOKTA  / /0

VS VS ()

STATE OF ODISHA //

377 ABLAPL/0012975/2020 PREMA @ BISWA RANJAN JENA PRAVASH CH JENA KHURDA SADAR /104 /2020

VS VS ()

STATE OF ODISHA //

378 ABLAPL/0012976/2020 RAJKUMAR NAIK SUBHANKAR ROUT GOLAMUNDA /154 /2020

VS VS ()

STATE OF ODISHA //

379 ABLAPL/0012977/2020 BULU NATH @ NILAKANTHA NATH PARTHA SARATHI NAYAK BASUDEVPUR /256 /2020

VS VS ()

STATE OF ODISHA //

380 ABLAPL/0012978/2020 JYOTI PRAKASH JENA DEEPAK KU SAHOO NIKIRAI /128 /2020

VS VS ()

STATE OF ODISHA //

381 ABLAPL/0012979/2020 DILLIP KUMAR NATH ARIJEET MISHRA ANGUL TOWN /619 /2019

VS VS ()

STATE OF ODISHA //

382 ABLAPL/0012980/2020 GAGUA SETHI B.B.MOHAPATRA PARADEEP LOCK /129 /2020

VS VS ()

STATE OF ODISHA //

383 ABLAPL/0012981/2020 MADAN MOHAN GHOSH @ MADAN GHOSH BASANTA KUMAR DAS SIMULIA /233 /2020

VS VS ()

STATE OF ODISHA //

384 ABLAPL/0012982/2020 LOMBODHAR SAHU SATYA RANJAN MULIA JARAPADA /232 /2020

VS VS ()

STATE OF ODISHA //

385 ABLAPL/0012983/2020 ALOK BEHERA @ MUENI NARAYAN BEURA BANKI /236 /2020

VS VS ()

STATE OF ODISHA //
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386 ABLAPL/0012984/2020 PRAKASH BEHERA MANORANJAN PADHY RAMBHA (KHALLIKOTE) /279 /2020

VS VS ()

STATE OF ODISHA //

387 ABLAPL/0012985/2020 RAMESH MALLIK DEEPAK KU SAHOO NIKIRAI /106 /2020

VS VS ()

STATE OF ODISHA //

388 ABLAPL/0012986/2020 BIDESHI BEHERA @ BIJAYA BHOI ARUN KUMAR BUDHIA AIR FIELD P.S. /209 /2020

VS VS ()

STATE OF ODISHA //

389 ABLAPL/0012987/2020 RABIN DAS SAROJ KUMAR DASH BHUBAN /287 /2020

VS VS ()

STATE OF ODISHA //

390 ABLAPL/0012988/2020 SAMJU @ SANJU KHAN B.S.DASPARIDA  / /0

VS VS ()

STATE OF ODISHA //

391 ABLAPL/0012989/2020 SAMJU @ SANJU KHAN B.S.DASPARIDA TALASARI MARINE /59 /2020

VS VS ()

STATE OF ODISHA //

392 ABLAPL/0012990/2020 SAMJU @ SANJU KHAN B.S.DASPARIDA  / /0

VS VS ()

STATE OF ODISHA //

393 ABLAPL/0012991/2020 AMIT KHAMARI SURYAKANTA DWIBEDI NILGIRI /338 /2020

VS VS ()

STATE OF ODISHA //

394 ABLAPL/0012992/2020 JAYANTI DAS B.S.DASPARIDA JALESWAR /329 /2020

VS VS ()

STATE OF ODISHA //

395 ABLAPL/0012993/2020 SUSHANTA KUMAR @ KUNA SUR PRAVASH CH JENA KAMARDA /75 /2020

VS VS ()

STATE OF ODISHA //

396 ABLAPL/0012994/2020 JHADU JENA @ DHADU JENA PRAVASH CH JENA JANKIA P.S. /201 /2020

VS VS ()

STATE OF ODISHA //

397 ABLAPL/0012995/2020 KAKARLA RAJEEV CHOWDARY PARTHA SARATHI NAYAK KHARIAR /242 /2020
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VS VS ()

STATE OF ODISHA //

398 ABLAPL/0012996/2020 JAY KUMAR SINGH PRAVASH CH JENA  / /0

VS VS ()

STATE OF ODISHA //

399 ABLAPL/0012997/2020 BUDHIRAM HATI RAJIV KUMAR MAHANTA  / /0

VS VS ()

STATE OF ODISHA //

400 ABLAPL/0012998/2020 PRASANJIT BERA PRAVASH CH JENA  / /0

VS VS ()

STATE OF ODISHA //

401 ABLAPL/0012999/2020 SWAPNA SAGAR SWAIN BIKRAM KESHARI RAJ PATKURA /245 /2020

VS VS ()

STATE OF ODISHA //

402 ABLAPL/0013000/2020 UKIL KANHAR @ OKILA KANHAR SURYAKANTA DWIBEDI KANTAMAL /138 /2020

VS VS ()

STATE OF ODISHA //

403 ABLAPL/0013001/2020 KHAGESWAR DAS AJAYA KUMAR JENA SORO /87 /2020

VS VS ()

STATE OF ODISHA //

404 ABLAPL/0013002/2020 LIKAN NAIK @ NAYAK AKSHAYA KUMAR SAHOO DHARMASALA /19 /2020

VS VS ()

STATE OF ODISHA //

405 ABLAPL/0013003/2020 TURAM SINGH HEMBRAM TRILOCHAN NANDA CHAMPUA /132 /2020

VS VS ()

STATE OF ODISHA //

406 ABLAPL/0013004/2020 SHYAM KUMAR HEMBROM TRILOCHAN NANDA CHAMPUA /132 /2020

VS VS ()

STATE OF ODISHA //

407 ABLAPL/0013005/2020 B.HEMAGIRI PRASANTA KUMAR SAHOO JEYPORE MAHILA /58 /2020

VS VS ()

STATE OF ODISHA //

408 ABLAPL/0013006/2020 RAJESH NAYAK @ PINTUA JAYAKRISHNA MOHAPATRA NAIKANI-DIHI /122 /2020

VS VS ()
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STATE OF ODISHA //

409 ABLAPL/0013007/2020 CHHOTU @ CHHOTU DAS @ PRADHAN AKSHAYA KUMAR SAHOO BALIAPANDA /117 /2020

VS VS ()

STATE OF ODISHA //

410 ABLAPL/0013008/2020 GOLAP BHUTIA RABI NARAYAN BEHERA ANGUL TOWN /1115 /2020

VS VS ()

STATE OF ODISHA //

411 ABLAPL/0013009/2020 CHITTARANJAN JENA B.PASAYAT BALIAPANDA /127 /2020

VS VS ()

STATE OF ODISHA //

412 ABLAPL/0013010/2020 PABITRA DASH PRASANNA KUMAR MISHRA TANGI (KHURDA) /311 /2020

VS VS ()

STATE OF ODISHA //

413 ABLAPL/0013011/2020 RAFA MAJHI SUSANTA KUMAR TRPATHY BODEN /111 /2020

VS VS ()

STATE OF ODISHA //

414 ABLAPL/0013012/2020 TATHAGATA PRADHAN AMULYA RATNA PANDA  / /0

VS VS ()

STATE OF ODISHA //

415 ABLAPL/0013013/2020 PRAHALLAD BARIK @ SENDHA BARIK SAROJ KUMAR SWAIN JENAPUR /318 /2020

VS VS ()

STATE OF ODISHA //

416 ABLAPL/0013014/2020 GANESWAR NAYAK SAROJ KU SWAIN DHARMASALA /375 /2020

VS VS ()

STATE OF ODISHA //

417 ABLAPL/0013015/2020 KALU PATRA SURYA NARAYAN MISHRA PURI SADAR /94 /2020

VS VS ()

STATE OF ODISHA //

418 ABLAPL/0013016/2020 SISIR KUMAR BALIARSINGH DIGAMBAR SETHI BOLAGARH P.S. /8 /2018

VS VS ()

STATE OF ODISHA //

419 ABLAPL/0013017/2020 SANTOSH KUMAR MOHAPATRA MANAS CHAND  / /0

VS VS ()

STATE OF ODISHA //
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420 ABLAPL/0013018/2020 SUSANTA KUMAR MOHAPATRA MANAS CHAND BEGUNIA P.S. /166 /2020

VS VS ()

STATE OF ODISHA //

421 ABLAPL/0013019/2020 PARMIN @ PARWIN BIBI JAYAKRISHNA MOHAPATRA DHUSURI /199 /2020

VS VS ()

STATE OF ODISHA //

422 ABLAPL/0013020/2020 CHAND ALLI KHAN JAYAKRISHNA MOHAPATRA BHANDARIPOKHARI /154 /2020

VS VS ()

STATE OF ODISHA //

423 ABLAPL/0013021/2020 PRAKASH SWAIN PRADEEP KUMAR KUNDU KANDARPUR /149 /2020

VS VS ()

STATE OF ODISHA //

424 ABLAPL/0013022/2020 S.K.PEER MOHAMMED AKSHAYA KUMAR PANDEY RAMACHANDAPUR /157 /2020

VS VS ()

STATE OF ODISHA //

425 ABLAPL/0013023/2020 SEK JAHID KADRI SIVA SANKAR CHAINI PURUNABAZAR /198 /2020

VS VS ()

STATE OF ODISHA //

426 ABLAPL/0013024/2020 CHAKRAPANI @ CHAKRA PATRA ANIRUDHA DAS KANTAMAL /146 /2019

VS VS ()

STATE OF ODISHA //

427 ABLAPL/0013025/2020 GOPAL @ PATITAPABAN BARISALYA A.PATTANAIK AIR FIELD P.S. /210 /2020

VS VS ()

STATE OF ODISHA //

428 ABLAPL/0013026/2020 TILOK BHANJA BIJAYA KUMAR RAGADA JHARSUGUDA /714 /2020

VS VS ()

STATE OF ODISHA //

429 ABLAPL/0013027/2020 LAXMIPRIYA JENA @ BANYARANI JENA S.K.SANGANERIA DHUSURI /94 /2020

VS VS ()

STATE OF ODISHA //

430 ABLAPL/0013028/2020 SURYANARAYAN SWAIN DIBYA JYOTI SAHOO PATKURA /245 /2020

VS VS ()

STATE OF ODISHA //

431 ABLAPL/0013029/2020 SANJAY KUMAR NAYAK ARIJEET MISHRA TOMKA /69 /2020
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VS VS ()

STATE OF ODISHA //

432 ABLAPL/0013030/2020 KU. KABA MAJHI JAYAKRISHNA MOHAPATRA BANSADA /242 /2017

VS VS ()

STATE OF ODISHA //

433 ABLAPL/0013031/2020 KANHU JENA PRAMOD KUMAR JENA SAHADEV KHUNTA /233 /2020

VS VS ()

STATE OF ODISHA //

434 ABLAPL/0013032/2020 UTTAM GHADAI @ KARTIK GHADAI PRAVASH CH JENA  / /0

VS VS ()

STATE OF ODISHA //

435 ABLAPL/0013033/2020 RUKMANI NAYAK SAMARENDRA MOHANTY DHARMASALA /374 /2020

VS VS ()

STATE OF ODISHA //

436 ABLAPL/0013034/2020 PRASANTA KUMAR DAS @ PRASANTA DAS PRAVASH CH JENA BHOGRAI /230 /2020

VS VS ()

STATE OF ODISHA //

437 ABLAPL/0013035/2020 BISWANATH BARIK PRADIPTA BEURA TIGIRIA /142 /2020

VS VS ()

STATE OF ODISHA //

438 ABLAPL/0013036/2020 RABINDRA MOHANTA BINAYA KUMAR MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

439 WPC(OA)/0001865/2019 BALESWAR ROUT M/S.ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

440 WPC(OA)/0001866/2019 LINGARAJ RANA M/S.ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

441 WPC(OA)/0001867/2019 KUSHA BARIHA M/S.3ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

442 WPC(OA)/0001868/2019  / /

VS VS ()

Page 39/40



ORISSA HIGH COURT

FILING REPORT AS ON :20/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

//

443 WPC(OAC)/0003321/2015 MAHESWAR POI M/S.TRILOCHAN PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //
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1 20/2020 STATE OF ODISHA-MP ADDL.GOVT,ADV

CRLLP/23/2020

2 21/2020 STATE OF ODISHA-MP ADDL.GOVT.ADV

CRLLP/24/2020

3 57/2020 UNION OF INDIA-MP PARESH KUMAR SAHOO

LAA/22/2020

4 58/2020 UNION OF INDIA-MP PARESH KUMAR SAHOO

LAA/22/2020

5 59/2020 UNION OF INDIA-MP PARESH KUMAR SAHOO

LAA/23/2020

6 61/2020 UNION OF INDIA-MP PARESH KUMAR SAHOO

LAA/23/2020

7 114/2020 TRUPTIMAYEE SAHOO@CHINARA-MP SAROJ KU.DASH

MATA/99/2020

8 168/2020 SAROJINI SETHY-MP SATYABRATA DAS

TRP(C)/172/2020

9 169/2020 BHAGYALAXMI TRIPATHY-MP B.S.DASPARIDA

TRP(C)/173/2020

10 170/2020 DEEPIKA NAYAK@SAMAL-MP GAUTAM ROUT

TRP(C)/170/2020

11 179/2020 MAHESWAR POI-MP M/S.TRILOCHAN PANIGRAHI

WPC(OAC)/3321/2015

12 180/2020 MAHESWAR POI-MP M/S.TRILOCHAN PANIGRAHI

WPC(OAC)/3321/2015

13 188/2020 GOPAL DAS-MP PRASANNA KUMAR MISHRA

CRLMP/1299/2020

14 188/2020 HIMANSU SEKHAR NAYAK-MP MANORANJAN MISHRA

RPFAM/120/2020

15 189/2020 HIMANSU SEKHAR NAYAK-MP MANORANJAN MISHRA

RPFAM/120/2020

16 405/2020 DULEI NAIK @ DULEI MALLIK-MP MANAS RANJAN BADAJENA

RSA/194/2020

17 406/2020 SNEHAPRAVA MOHAPATRA-MP M/S.BIBEKANANDA BHUYAN

RSA/152/2015

18 407/2020 RADHARANI NAYAK-MP M/S.SATYA SINDHU KASHYAP

RSA/222/2019

19 408/2020 RADHARANI NAYAK-MP M/S.SATYA SINDHU KASHYAP

RSA/222/2019

20 409/2020 RADHARANI NAYAK-MP M/S.SATYA SINDHU KASHYAP

RSA/222/2019

21 473/2020 BHAGABAN ADA @ BAGARTY-MP SUSANTA KUMAR TRIPATHY

CRLREV/418/2020

22 474/2020 BHAGABAN ADA @ BAGARTY-MP SUSANTA KUMAR TRIPATHY

CRLREV/418/2020

23 475/2020 BHAGABAN ADA @ BAGARTY-MP SUSANTA KUMAR TRIPATHY

CRLREV/418/2020

24 562/2020 NIRUPAMA RAUTRAY-MP SHIB SHANKAR MOHANTY

CMP/580/2020

25 563/2020 NIRUPAMA RAUTRAY-MP SHIB SHANKAR MOHANTY

CMP/581/2020

26 564/2020 SAYAD SADIK HOSSEN-MP J.PRADHAN
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CMP/582/2020

27 565/2020 MURALIDHAR SAMAL-MP SARAJ MOHANTY

CMP/579/2020

28 663/2020 DIVISIONAL MANAGER, NATIONAL INSURANCE CO.LTD.-MPPRASANTA KUMAR MAHALI

FAO/676/2020

29 1009/2020 DEBENDRA NATH RANA-MP B.S.DASPARIDA

CRLMC/1496/2020

30 1010/2020 BAPINA DAS-MP KHIROD K. ROUT

CRLMC/1497/2020

31 1011/2020 PABITRA ROUTRAY-MP DIPTI RANJAN BHOKTA

CRLMC/1498/2020

32 1012/2020 RAJ NARAYAN RAY @ BAPU-MP BIRANCHI NARAYAN RAY

CRLMC/1499/2020

33 1022/2020 BANOJ BEHERA-MP ASHOK SAHOO

BLAPL/7592/2020

34 1025/2020 MARKAND NAIK-MP SMRUTI RANJAN MOHAPATRA

BLAPL/7610/2020

35 1026/2020 RAGHUNATH BEHERA-MP SUKUMAR DEBDAS

BLAPL/724/2020

36 1027/2020 RAGHUNATH BEHERA-MP SUKUMAR DEBDAS

BLAPL/722/2020

37 1028/2020 SAROJ NAG-MP ASHOK SAHOO

BLAPL/4620/2020

38 1029/2020 SATYA BAGARTI-MP ASHOK SAHOO

BLAPL/4577/2020

39 1030/2020 SONU @ KAMLESH GHOSH-MP PRATIK DASH

BLAPL/7495/2020

40 1031/2020 KHAGA @ SANTOSH SAHOO-MP SOURA CHANDRA MOHAPATRA

BLAPL/2500/2020

41 1035/2020 SATRUPA MOHANTY-MP TUSAR KUMAR MISHRA

CRLA/537/2020

42 1036/2020 SATRUPA MOHANTY-MP TUSAR KUMAR MISHRA

CRLA/537/2020

43 1037/2020 SAROJ KU.MAHAKUD-MP U.C.MISHRA

CRLA/259/2010

44 1038/2020 ALOK@NILAKANTHA PATTANAIK-MP MR.SUBHENDU KUMAR DAS

CRLA/568/2015

45 1039/2020 RATNAKAR SWAIN-MP MR.BISWA KU.MISHRA

CRLA/44/2014

46 1185/2020 ORIENTAL INSURANCE CO. LTD.-MP P.K.MAHALI

MACA/654/2020

47 1186/2020 ORIENTAL INSURANCE CO. LTD.-MP P.K.MAHALI

MACA/655/2020

48 1187/2020 ORIENTAL INSURANCE CO. LTD.-MP P.K.MAHALI

MACA/653/2020

49 1188/2020 GOBINDA DAS-MP DHANANJAYA MUND

MACA/698/2020

50 1374/2020 STATE OF ODISHA-MP ADDL.GOVT ADVOCATE

WA/628/2020

51 1375/2020 STATE OF ODISHA-MP ADDL.GOVT ADVOCATE

WA/628/2020

52 1376/2020 STATE OF ODISHA-MP ADDL.GOVT ADVOCATE

WA/628/2020

53 1377/2020 SARASWATI SAHOO-MP S.S.RAO

WA/629/2020

54 1378/2020 ANITA KUMARI PATRA-MP ASHOK KUMAR APAT

WA/452/2020

55 12456/2020 RAMESH PRADHAN-MP K.K.BHUYAN

WP(C)/28479/2020

56 12457/2020 PAYIK SENTINELS PVT. LTD.-MP DAYANANDA MOHAPATRA

WP(C)/28487/2020

57 12458/2020 SATYA SADHAN BEHERA-MP BISWABIHARI MOHANTY

WP(C)/28495/2020
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58 12459/2020 SANJAYA MUKHI-MP SANJIB MOHANTY

WP(C)/28498/2020

59 12460/2020 LALLU CHELAK-MP TRILOCHAN NANDA

WP(C)/28499/2020

60 12461/2020 SUSHANT MINERALS PVT.LTD.-MP SASWAT KUMAR ACHARYA

WP(C)/28500/2020

61 12463/2020 DIPANKAR MUDULI-MP SUVASISH PATTANAIK

WP(C)/3369/2020

62 12464/2020 M/S. SAI SAMBHU INGRASTRUCTURE (P) LTD.-MP PRABODHA CH. NAYAK

WP(C)/28507/2020

63 12465/2020 RAMAKANTA SATAPATHY-MP DEEPALI MAHAPATRA

WP(C)/28516/2020

64 12466/2020 SANJUKTA RAUT-MP R.ACHARY

WP(C)/28523/2020

65 12467/2020 YAGNASENI PATEL-MP PRADEEP KUMAR MOHAPATRA

WP(C)/28534/2020

66 12468/2020 ADVENT ENVIROCARE TECHNOLOGY PVT.LTD.-MP PRADIPTA KUMAR MOHANTY

WP(C)/28536/2020

67 12469/2020 RUSI SAHU-MP DILIP KUMAR SAHU

WP(C)/28538/2020

68 12470/2020 SUSANTA KUMAR SWAIN-MP AJAYA KUMAR PRADHAN

WP(C)/28540/2020

69 12471/2020 SNEHALATA MOHANTY-MP D.B.DAS

WP(C)/28545/2020

70 12472/2020 KHIMJI SUPER BIKES LLP-MP M/S.LALIT  KUMAR MAHARANA

WP(C)/28502/2020

71 12473/2020 SUKADEV PANDA-MP PIYUSH KUMAR MISHRA

WP(C)/28548/2020

72 12474/2020 LUCKY COLLEGE OF PHARMACEUTICAL SCIENCE-MP J.K.KHUNTIA

WP(C)/28552/2020

73 12475/2020 KULAMANI BEHERA-MP GOPINATHA MISHRA

WP(C)/28559/2020

74 12476/2020 SATISH SETHI-MP SRIDHAR RATH

WP(C)/28560/2020

75 12477/2020 BISWAJIT PRUSTY-MP ANJAN PATNAIK

WP(C)/28562/2020

76 12478/2020 MAHINDRA AND MAHINDRA FINANCIAL SERVICES LTD.-MPJAYDEEP PAL

WP(C)/28566/2020

77 12479/2020 RAGHUMANI SETHI-MP P.K.MOHANTY

WP(C)/28574/2020

78 12480/2020 TUKUNA PATRA-MP SIBA PRASAD MISHRA

WP(C)/28578/2020

79 12481/2020 ALOK CHANDRA MISHRA-MP SIDHESWAR MALLIK

WP(C)/28580/2020

80 12482/2020 JAYANTA KUMAR OJHA-MP B.S.TRIPATHY

WP(C)/28581/2020

81 12483/2020 IOTIVITY COMMUNICATIONS PVT.LTD.-MP ANSHUMAN NAYAK

WP(C)/28503/2020

82 12484/2020 IOTIVITY COMMUNICATIONS PVT.LTD.-MP ANSHUMAN NAYAK

WP(C)/28503/2020

83 12485/2020 GAJENDRA SA-MP PRASANTA KUMAR SATAPATHY

WP(C)/28587/2020

84 12486/2020 AJIT KUMAR ROUTRAY-MP RANJAN KUMAR ROUT

WP(C)/28591/2020

85 12487/2020 BEDAMATI DAS-MP ASIT KUMAR JENA

WP(C)/28594/2020

86 12488/2020 CMEC CONSULTING ENGINEERS-MP ANSHURAM MISHRA

WP(C)/28597/2020

87 12489/2020 MAMATA MOHAPATRA-MP PRATAP @ P.K.MOHAPATRA

WP(C)/28599/2020

88 12490/2020 CHATRUBHUJA BEHERA-MP B.K.MOHAPATRA

WP(C)/28601/2020

89 12491/2020 ANIRUDHHA DASH-MP SURYAKANTA DASH
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WP(C)/28618/2020

90 12492/2020 ABHIMANYU AICH-MP ALOK KUMAR DAS

WP(C)/28620/2020

91 12493/2020 SHREE SHREE DADHIBAMAN JEW TEMPLE, CUTTACK-MPTUSAR KUMAR MISHRA

WP(C)/28621/2020

92 12494/2020 SHREE SHREE DADHIBAMAN JEW TEMPLE, CUTTACK-MPTUSAR KUMAR MISHRA

WP(C)/28621/2020

93 12495/2020 NRUSINGHA CHARAN MALIK-MP AKSHAYA KUAMR PANDEY

WP(C)/28625/2020

94 12496/2020 RAMANANDA SRICHANDAN-MP TRILOCHAN NANDA

WP(C)/28623/2020

95 12497/2020 SIBA BARIK-MP NIRANJAN LENKA

WP(C)/28628/2020

96 12498/2020 RADHA MOHAN MOHAPATRA-MP A.PATTANAIK

WP(C)/28630/2020

97 12499/2020 GOLEKHA BISWAL-MP SUBRATA MISHRA

WP(C)/28631/2020

98 12500/2020 KALINGA PUBLISHERS AND BOOKSELLERS ASSOCIATION, CUTTACK-MPDEBENDRA DHAR

WP(C)/28629/2020

99 12501/2020 BHAJAMAN MALLIK-MP SUBRATA PANDA

WP(C)/28634/2020

100 12502/2020 SUKANTA MALLICK-MP SATYA NARAYAN MISHRA

WP(C)/28635/2020

101 12503/2020 UNION OF INDIA-MP SANJIB SWAIN

WP(C)/28638/2020

102 12504/2020 JYOTSNARANI SARANGI-MP AKSHAYA KUMAR PANDEY

WP(C)/28639/2020

103 12505/2020 GAYATRI PARIDA-MP AMIT KUMAR NATH

WP(C)/28642/2020

104 12506/2020 GAYATRI PARIDA-MP AMIT KUMAR NATH

WP(C)/28642/2020

105 12507/2020 RAM PAPPARNA SRINIBAS RAMANUJ DAS-MP DINESH KUMAR MOHANTY

WP(C)/28651/2020

106 12508/2020 JAYANTA KUMAR MOHAPATRA-MP M/S.PRATIK DASH

WP(C)/15758/2019

107 12509/2020 AJAYA K.MOHAPATRA-MP M.M.PATTNAIK

WP(C)/2697/2012

108 12510/2020 GOBARDHAN NAYAK-MP ALEKH CHANDRA MOHANTY

WP(C)/28656/2020

109 12511/2020 DR. MAHAMILAN MURMOO-MP DEBENDRA KUMAR SAHOO

WP(C)/26698/2020

110 12512/2020 SURENDRA BARIK-MP DEEPAK KUMAR MOHAPATRA

WP(C)/28658/2020

111 12513/2020 DEVADATTA SUBUDHI-MP SANGRAM JENA

WP(C)/28659/2020

112 12514/2020 STEEL AUTHORITY OF INDIA LIMITED-MP LAXMIDHAR DASH

WP(C)/16414/2020

113 12515/2020 PKP BUILDCON PVT.LTD.-MP M/S.SANTANU KUMAR SARANGI

WP(C)/9599/2019

114 12516/2020 BINOD KUMAR PATRA-MP M/S.KALI PRASANNA MOHAPATRA

WP(C)/23678/2015

115 12517/2020 PRASAN KUMAR PARIDA-MP PAMI RATH

WP(C)/28661/2020

116 12518/2020 SRIKANTA MOHANTY-MP SAILABALA JENA

WP(C)/9537/2016

117 12520/2020 MUTHOOT CAPITAL SERVICES LTD.-MP DEVI PRASAD TRIPATHY

WP(C)/28066/2020

118 12521/2020 SHALIMAR CHEMICAL WORKS PVT.LTD.-MP M/S.SATYA RANJAN PATI

WP(C)/11071/2017

119 12522/2020 D.K.GUPTA AND CO.-MP NIHAR RANJAN ROUT

WP(C)/28668/2020

120 12523/2020 SUSHRITA KAND-MP M/S.SHAKTI DATTA TRIPATHY

WP(C)/20390/2019
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121 12524/2020 BIJAYA KUMAR RAGADA-MP MR.BIJAYA KUMAR RAGADA (IN PERSON)

WP(C)/9095/2020

122 12525/2020 BIJAYA KUMAR RAGADA-MP MR.BIJAYA KUMAR RAGADA (IN PERSON)

WP(C)/9095/2020

123 12526/2020 TANKA MAJHI-MP PRASANTA KUMAR NANDA

WP(C)/28673/2020

124 12527/2020 BIJAYA KUMAR RAGADA-MP MR.BIJAYA KUMAR RAGADA (IN PERSON)

WP(C)/9095/2020

125 12529/2020 PRADIP KUMAR BAL-MP DAYANANDA MOHAPATRA

WP(C)/28678/2020

126 59/2020 MONINGI NAGESWAR RAO-MP

ITA/42/2015

127 566/2020 BHARATI PATRA-MP

CMP/1039/2019

128 957/2020 DHANURJAYA NAYAK @ LIPA-MP

ABLAPL/9002/2020

129 958/2020 S.K.AMZAD-MP

ABLAPL/6955/2020

130 959/2020 SK.KURBAN-MP

ABLAPL/9053/2020

131 1023/2020 MEGHA DAS-MP

BLAPL/2509/2020

132 1024/2020 CHITTA RANJAN MALLICK-MP

BLAPL/2114/2016

133 12454/2020 MINA KUMARI MALIK-MP GAUTAM MISRA

WP(C)/18276/2020

134 12455/2020 MINA KUMARI MALIK-MP

WP(C)/18276/2020

135 12462/2020 HIMANSU SEKHAR SATHUA MOHAPATRA-MP

WP(C)/26241/2020

136 12519/2020 CHANDRA SEKHAR PARIDA-MP

WP(C)/24252/2020

137 12528/2020 DR.SUBRAT MOHANTY-MP

WP(C)/26314/2020

138 12530/2020 SUBASH CHANDRA BAL-MP

WP(C)/25613/2020

139 12531/2020 SUBASH CHANDRA BAL-MP

WP(C)/25613/2020

140 12532/2020 AMRITA SAHU-MP SANTOSH KUMAR NANDA

WP(C)/27867/2020

141 12533/2020 NARAYAN DAS-MP

WP(C)/24689/2020

142 12534/2020 M/S.TRANS POWER-MP

WP(C)/5373/2018
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